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19.
IBA/512020

ORDER

None appears for the parties. It is seen from the order of this Tribunal .dated
24.02.2020 that non-appearance of the Petitioner will result in dismissal of the
petition. In the circumstances, this Tribunal is constrained to dismiss this petition

for non-prosecution. This petition stands dismi - i
for n H p smissed for non-prosecution.
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(ANIL KUMAR B) (R.VARADHARAJAN)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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